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"Neither I-Day celebrated in border schools nor tricolour hoisted...": NHRC member Priyank Kanoongo slams
Punjab govt
By ANI | Updated: August 15, 2028 12:35 IST

New Delhi [India], August 15 : National Human Rights Commission (NHRC) member Priyank Kanoongo on
Saturday in a scathing ...

New Delhi [India], August 15 : National Human Rights Commission (NHRC) member Priyank Kanoongo on
Saturday in a scathing attack at the Aam Aadmi Party (AAP), claiming that neither has Independence Day been
celebrated in the schools and panchayats located in border villages adjacent to Pakistan nor has the tricolour
been hoisted, adding that even the national anthem has not been sung there.

In an X post, he targeted AAP national convenor Arvind Kejriwal and Punjab Chief Minister Bhagwant Mann,
saying that the country will not tolerate such disrespect to Mother India.

"This is governmental treason!! In the villages adjacent to the Pakistan border in Punjab, neither Independence
Day has been celebrated in the schools nor has the tricolour been hoisted. Not just in schools, but in panchayats
too, national festivals are being disrespected; even the national anthem has not been sung. This anarchy by
@ArvindKejriwal and @BhagwantMann and the insult to Mother India will not be tolerated. The strictest action
will be taken," he said.

Meanwhile, the 80th Independence Day celebrations were held across the country with the national ceremony at
the Red Fort in New Delhi, where Prime Minister Narendra Modi hoisted the Tricolour and addressed the nation.

The Prime Minister's Independence Day address focused on India's development journey and the goal of building
a 'Viksit Bharat' by 2047, with emphasis on self-reliance, youth, technology, infrastructure, reforms and national
security.

This year's celebrations also carry special significance as India marks 150 years of 'Vande Mataram'. The National
Song was rendered at the Red Fort ceremony as part of the Independence Day celebrations.

Across the states, the flag-hoisting ceremonies served as a reminder of the sacrifices made during India's
freedom struggle and the country's continuing journey towards development and progress.

From Gujarat and Haryana to Chhattisgarh, Odisha and Assam, the participation of state leaders in the
celebrations reflected the nationwide spirit of Independence Day, with the Tricolour flying at official venues and
public institutions across the country.
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The celebrations also highlighted the role of citizens and young people in carrying forward the values associated
with India's freedom struggle and contributing towards the country's future development.
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Resident doctors' duty hours under scrutiny: Health Ministry cites NMC's power to penalise medical colleges
Written By : Adity SahaPublished On 15 Aug 2026 5:30 AM | Updated On 15 Aug 2026 5:30 AM

New Delhi: The Minister of State for Health and Family Welfare, Anupriya Patel, recently informed the Lok Sabha
that the National Human Rights Commission (NHRC) case was referred to the Ministry for submission of an action-
taken report on a complaint dated March 17, 2025.

The Ministry said the matter was examined in consultation with the National Medical Commission (NMC),
following which a report was submitted to the NHRC.

She further said that the report pointed out that, under Regulation 5.2(ii) of the Postgraduate Medical Education
Regulations (PGMER), 2023, "All post-graduate students will work as full-time resident doctors. They will work for
reasonable working hours and will be provided reasonable time for rest in a day”.

Further, as per Regulation 9.1 of the PGMER, 2023, "For non- compliance or omission, the PGMEB will penalise the
medical college/ institutions."

"PGMEB, NMC is empowered to take action against the concerned medical college/ institution, as specified under
Regulation 9.2 of the PGMER, 2023," Patel said in the written reply.

The information was shared by the Minister in response to the queries raised by a Parliament member who
sought to know whether the NHRC has sought a compliance report from the Ministry of Health regarding the
issue of postgraduate resident doctors being made to work beyond the prescribed limits and the violation of the
Postgraduate Medical Education Regulations, 2023 at R.G. Kar Medical College, Kolkata.

He also asked the details, along with the action taken so far against the concerned officials and the institution in
the said matter and the details of the person held responsible for not submitting the compliance report on time,
whether resident doctors in various medical colleges are being made to work up to 80-100 hours per week which
is a violation of the prescribed norms across the country, if so, the details thereof, State/UT-wise; and whether the
Government is ensuring strict compliance with the safety and working-hour limits for resident doctors.

In response, the Minister stated, "Case No 441/90/0/2025 of National Human Rights Commission (NHRC) was
referred to Ministry to submit the action taken report on a complaint dated 17.03.2025. Matter was examined in
the Ministry in consultation with National Medical Commission (NMC) and submitted the report to NHRC, wherein
it was informed as follows:

As per regulation 5.2 (ii) of the PGMER, 2023, "All post-graduate students will work as full time resident doctors.
They will work for reasonable working hours and will be provided reasonable time for rest in a day”.

Further, as per Regulation 9.1 of the PGMER, 2023, "For non- compliance or omission, the PGMEB will penalize the
medical college/ institutions.". PGMEB, NMC is empowered to take action against the concerned medical college/
institution, as per specified under Regulation 9.2 of the PGMER, 2023."

She further stated that the NMC Anti-Ragging Committee convened a meeting on 14.08.2024 to deliberate upon
the incident and its wider implications for the safety, well-being, and working conditions of medical students and
resident doctors across the country. As an immediate measure, NMC issued an Advisory dated 13.08.2024 to all
Medical Colleges and Institutions.

"MoHFW/DGHS has issued directions to all Central Government Hospitals/Institutes, AIIMSs and all Medical
Colleges to ensure filing of institutional FIR within maximum period of 6 hours of any incident of violence against
doctors and other healthcare personnel vide OM dated 16.08.2024 and also issued advisories to States/UTs vide
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D.O. letters dated 23.08.2024 and 03.09.2024 to take immediate measures for enhancing security and providing
safer working environment for medical professionals," she added.

Regarding the the violation of the Postgraduate Medical Education Regulations, 2023 at R.G. Kar Medical College,
Kolkata, the Minister said, "The incident at R.G. Kar Medical College, West Bengal was taken up by the Hon'ble
Supreme Court of India in SMW (Crl) No. 2 of 2024, wherein the Hon'ble Court had constituted a National Task
Force (NTF) to formulate recommendations for redressal of the issues regarding safety, well-being and working
conditions of medical professionals. The Report of NTF had been submitted to the Hon'ble Court in November,
2024."

"Also, as "Public Health and Hospitals" is a state subject, the respective State Governments/UT Administrations
prescribe norms for doctors' working hours, service conditions, duty rosters in the concerned institutions, taking
into account local requirements and applicable service rules," Patel informed the parliament.

Duty hours matter in Supreme Court:

The Supreme Court recently postponed the hearing of a Public Interest Litigation (PIL) challenging the 'inhuman’
working hours of resident doctors and seeking the implementation of the residency scheme, noting that the
Union government's counter affidavit, though filed months ago, was not available on record during the hearing.
The adjournment was granted after the Registry failed to place the Centre's counter-affidavit on record. A division
bench comprising Justices M.M. Sundresh and Prasanna B. Varale directed the Registry to trace the Centre's
counter-affidavit and place it before the Court and listed the matter for September 17.

Medical Dialogues reported last year that the doctors under the United Doctors' Front (UDF) had filed a Public
Interest Litigation (PIL) in the Supreme Court against the "inhumane working hours of resident doctors". The
association has challenged the "exploitative and unconstitutional working conditions imposed on resident doctors
across the country".

The plea, filed through Advocates Mr Satyam Singh and Ms Neema AOR, sought urgent intervention from the
Apex Court to enforce compliance with the Ministry of Health and Family Welfare's 1992 directive notification,
which mandates that resident doctors should not work more than 12 hours per day and 48 hours per week.

The PIL highlighted that despite clear directives from the Supreme Court over three decades ago, medical
institutions continue to violate prescribed standards. The petition cites the National Task Force report on Mental
Health and Well-being of Medical Students, which documented over 150 suicides of medical students within five
years, primarily due to work-related stress and sleep deprivation.
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Indore Missing Women, Children: High Court Seeks Answers From State and Police
Digital Desk On 15 Aug 2026

Indore missing women and children cases come under High Court scrutiny as the state and police face questions
on FIRs, investigations and tracking.

On August 1, 2017, an 11-year-old girl went missing in Guna district. Her name was masked in the court record.
Seven years and three Special Investigation Teams later, the Madhya Pradesh High Court said the police were still
unable to establish whether she was alive.

In December 2024, the High Court transferred the case to the Central Bureau of Investigation, describing the
handling of the probe as “unprofessional, unethical and inefficient”. The court asked the CBI not only to
investigate the disappearance but also to examine the conduct and competence of officers involved in the earlier
probe.

That case is an extreme example, but it captures the central question now confronting Madhya Pradesh: when
someone disappears, does the state treat the first hours as an emergency—or does a family have to keep pushing
before the system fully moves?

The issue returned to court this week. The Indore Bench of the Madhya Pradesh High Court issued notices to the
state government, the Director General of Police and other authorities on a PIL alleging persistent gaps in tracing
missing women and children in Indore district. Justices Subodh Abhyankar and Rajendra Kumar Vani directed the
respondents to reply within six weeks.

The notice is not a finding of wrongdoing. The allegations remain to be answered by the state. But the petition
connects a fresh legal challenge with questions raised repeatedly in older cases: delayed registration, fragmented
records, weak interstate coordination, and specialised units that may exist on paper but are not always visible in
outcomes.

Case 1: A Guna family waited seven years—and the probe went to the CBI

The High Court had expressed strong concern in the litigation well before transferring it to the CBI. In a July 2022
order, it noted that three SITs had failed to trace the minor and that the investigation had stalled despite material
emerging during the probe. The court also questioned why no FIR had been registered on a disclosure alleging
that a serious crime had been committed against her.

By December 2024, the court concluded that an outside agency was required. It ordered the CBI to constitute a
fresh SIT, examine the original investigation and submit progress reports every three months.

The lesson is larger than one unsolved file: creating multiple teams cannot substitute for a fast, evidence-led first
response, a clear chain of responsibility and periodic scrutiny of what investigators have actually done.
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Case 2: In Bhopal, the NHRC stepped in after 18 days

In April 2025, a six-year-old girl went missing from beneath an overbridge in Bhopal's Koh-e-Fiza area. Eighteen
days later, the National Human Rights Commission took suo motu cognisance of a media report alleging that the
police still had no answer.

The girl's mother, who was homeless, reportedly suspected the involvement of a relative and alleged that the
investigation was not fair. The NHRC issued notices to Madhya Pradesh’s Chief Secretary and DGP, seeking a
detailed report within two weeks.

The Commission also recorded allegations of patchy CCTV coverage, absent rapid-response teams and poor
coordination between units. These were reported claims, not final findings. Yet the intervention highlighted a
crucial equity gap: a missing child’'s chances should not depend on whether her family has money, influence, a
permanent address or the ability to repeatedly visit a police station.

Case 3: A state border became an investigative barrier
In February 2025, a 15-year-old boy from a Jabalpur family went missing from Mauranipur in neighbouring Uttar
Pradesh. His family lodged a report, but he remained untraced for months.

In May, the Madhya Pradesh High Court asked the DGPs of Madhya Pradesh and Uttar Pradesh to form a joint
team within seven days. The direction exposed a recurring vulnerability in missing-person investigations: people
and vehicles can cross a state border in minutes, while police files, jurisdiction and coordination may move far
more slowly.

Interstate alerts, transport checks, mobile and digital leads, and shared databases must begin early; they should
not require a family to first reach a constitutional court.

The numbers are large—but they must be read honestly

Figures reported from a written reply in the Madhya Pradesh Assembly in February 2026 said about 2.69 lakh
women and girls had been reported missing across the state from 2020 to early 2026. The government said
roughly 1.58 lakh women and 61,000 girls had been traced or rescued, while nearly 48,000 women and 2,200 girls
remained in pending cases.

Those numbers show two realities at once. Police have located a large majority of those reported missing, but
more than 50,000 pending cases still represent a major unresolved backlog.

They also require careful interpretation. A missing-person report is not automatically evidence of trafficking,
abduction or murder. Adults may leave voluntarily, and many children return or are traced quickly. Equally, a high
recovery percentage cannot erase long-pending cases or show whether a person was found in two hours, two
months or several years.

Transparent data should therefore reveal more than a single total. It should show district, age and gender; the
date of report and recovery; time taken to trace; cases involving a suspected offence; interstate referrals; and files
pending beyond 30 days, six months and one year.

The Indore PIL puts the data gap before the court

The current PIL was filed by social activist Abhijeet Pandey through advocate Shubham Mandil. It alleges that
updated information on missing women and children in Indore is not readily available and that RTI applications
filed in July 2026 did not produce the requested district-wise data.

The petition seeks an expert committee, a status report covering cases from January 2021, periodic review by
senior police officers, functioning Anti-Human Trafficking Units, identification of a nodal officer and regular

publication of district-wise missing, traced and pending figures.

These are the petitioner’s claims and requests; the state’s response is awaited. The six-week reply period offers



the government an opportunity to publish reconciled data and show, case by case, how the system works after
the first complaint.

The law now leaves no room for a 24-hour wait

On May 22, 2026, the Supreme Court directed every police station in India to immediately register an FIR upon
receiving information that any person is missing—without a preliminary inquiry or asking the family to search
first. It called the initial period the “golden hours" for safe recovery.

On August 5, the court clarified that “person” means everyone, irrespective of age or gender, after being told that
some states had understood the earlier direction as applying only to children. It warned that non-compliance
could lead to contempt notices to Chief Secretaries and DGPs.

The Supreme Court also directed states to make Anti-Human Trafficking Units fully functional, transfer a case to a
specialised unit as soon as there is sufficient reason to suspect trafficking, and support the creation of an
integrated national grid connecting police stations and relevant tracing platforms.

For Madhya Pradesh, the test is now measurable: are FIRs being registered immediately in every district, and can
the state show that its specialised units have staff, authority, equipment and a record of action?

A Betul rescue shows what rapid coordination can achieve

The record is not only one of failure. In December 2025, a six-year-old girl was allegedly abducted from Multai in
Betul district and taken towards Maharashtra. Police alerted neighbouring districts, launched search teams and
coordinated across the border. The child was found safe at a tea stall in Maharashtra within 24 hours, and the
suspect was later arrested using technical and mobile-location analysis.

The Multai case does not cancel the failures documented elsewhere. It demonstrates the opposite: when police
treat the disappearance as urgent, share alerts across jurisdictions and use technical leads quickly, the first day
can change the outcome.

Five gaps the state's reply should address
FIR delay: How many missing-person complaints received since May 22 were converted into FIRs immediately, as
directed by the Supreme Court?

Long-pending cases: How many minors and adults have remained untraced for more than six months, one year
and five years?

Specialised capacity: Which district Anti-Human Trafficking Units are fully staffed and operational, and how many
cases have they handled?

Border coordination: Is there a 24x7 protocol for instant alerts to neighbouring states and railway, bus and
highway units?

Public accountability: Will the government publish a monthly district dashboard showing reports, recoveries, time-
to-trace and pending cases?

Behind every pending file is not merely a number but an unresolved question about a person'’s safety. The High
Court notice gives Madhya Pradesh a chance to answer with verified data and demonstrable action. The real
measure, however, will be simpler: whether the next family entering a police station is heard immediately—before
the golden hours are lost.
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Nation and Beyond

Prashant Kishor calls for probe into Roshan Yadav's alleged custodial death in Bihar
By TNM (With ANI Inputs) 16 August 2026, 6:02 am

Jan Suraaj founder and Bankipur MLA Prashant Kishor has called for a thorough investigation into the alleged
custodial death of Roshan Yadav in Madhubani, Bihar. Kishor met with the Superintendent of Police (SSP) on
Sunday to discuss allegations made by Yadav's family that he was beaten to death while in police custody.

Speaking to reporters, Kishor said: “A boy named Roshan Yadav has died in police custody. We came here to meet
the local police officials, specifically the SSP, regarding the allegations made by his family.”

He questioned the circumstances surrounding Yadav's arrest, noting that his family alleges he was taken into
custody at Rahika police station on May 27 without receiving any written notice or information. “The family alleges
that he was arrested at Rahika police station on May 27. They were not provided with any written notice or
information. He does not appear to be a criminal,” Kishor said.

Kishor added that the SSP and other police officials were aware of the situation and had assured the delegation
that an immediate and comprehensive investigation would occur. “We are giving them a period of ten days,” he
said, adding that the authorities had pledged to examine all aspects of the case.

He detailed that the SSP mentioned two key points: the investigation into Yadav's death would be conducted
under the supervision of the District Magistrate (DM) in accordance with National Human Rights Commission
(NHRC) guidelines, and a report would be submitted to the NHRC. The post-mortem report is expected within two
or three days.

While the police, administration, and prison authorities claim that Yadav committed suicide, his family alleges he
was beaten to death.
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Hindi News > Madhya Pradesh > Issue of river pollution in Shahdol reaches NHRC; Action Taken Report sought
from Collector and Pollution Boar
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"Neither I-Day celebrated in border schools nor tricolour hoisted...": NHRC member Priyank Kanoongo slams
Punjab govt
ANI | Updated: Aug 15, 2026 12:30 IST

New Delhi [India], August 15 (ANI): National Human Rights Commission (NHRC) member Priyank Kanoongo on
Saturday in a scathing attack at the Aam Aadmi Party (AAP), claiming that neither has Independence Day been
celebrated in the schools and panchayats located in border villages adjacent to Pakistan nor has the tricolour
been hoisted, adding that even the national anthem has not been sung there.

In an X post, he targeted AAP national convenor Arvind Kejriwal and Punjab Chief Minister Bhagwant Mann,
saying that the country will not tolerate such disrespect to Mother India.

"This is governmental treason!! In the villages adjacent to the Pakistan border in Punjab, neither Independence
Day has been celebrated in the schools nor has the tricolour been hoisted. Not just in schools, but in panchayats
too, national festivals are being disrespected; even the national anthem has not been sung. This anarchy by
@ArvindKejriwal and @Bhagwant Mann and the insult to Mother India will not be tolerated. The strictest action
will be taken," he said.

Meanwhile, the 80th Independence Day celebrations were held across the country with the national ceremony at
the Red Fort in New Delhi, where Prime Minister Narendra Modi hoisted the Tricolour and addressed the nation.
The Prime Minister's Independence Day address focused on India's development journey and the goal of building
a 'Viksit Bharat' by 2047, with emphasis on self-reliance, youth, technology, infrastructure, reforms and national
security.

This year's celebrations also carry special significance as India marks 150 years of "Vande Mataram. The National
Song was rendered at the Red Fort ceremony as part of the Independence Day celebrations.

Across the states, the flag-hoisting ceremonies served as a reminder of the sacrifices made during India's
freedom struggle and the country's continuing journey towards development and progress.

From Gujarat and Haryana to Chhattisgarh, Odisha and Assam, the participation of state leaders in the
celebrations reflected the nationwide spirit of Independence Day, with the Tricolour flying at official venues and
public institutions across the country.

The celebrations also highlighted the role of citizens and young people in carrying forward the values associated
with India's freedom struggle and contributing towards the country's future development. (ANI)
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NHRC member flags no Independence Day celebration at schools, panchayats in villages near India-Pakistan
border in Punjab, questions AAP government

August 15, 2026 | 2:34 PM

Independence Day celebrations across India on Saturday, 15th August, marked the country’s 80th Independence
Day, with the Tricolour being hoisted at government offices, schools and public institutions. However, National
Human Rights Commission (NHRC) member Priyank Kanoongo raised concerns over the celebrations in villages
along the Punjab border with Pakistan.

Priyanka Kanoongo claimed that Independence Day was not celebrated in some schools and panchayats in these
India-Pakistan border villages in Punjab. He also said that the national flag was not hoisted and the national
anthem was not sung at these places.

Priyank Kanoongo targets AAP leaders
In a post on X, Kanoongo directly criticised Aam Aadmi Party (AAP) national convenor Arvind Kejriwal and Punjab
Chief Minister Bhagwant Mann over the issue.

Calling the situation “governmental treason”, he questioned why national festivals were not being properly
observed in villages located close to the Pakistan border. He said that the lack of flag-hoisting and the national
anthem at schools and panchayats was a serious matter.

Kanoongo said that such conduct amounted to disrespect towards the country and “Mother India”. He warned
that the situation would not be tolerated and said that the strictest action would be taken.

Tricolour hoisted across states

Meanwhile, Independence Day was celebrated across the country with Prime Minister Narendra Modi leading the
main national ceremony at the Red Fort in New Delhi. The Prime Minister hoisted the Tricolour and addressed the
nation, speaking about India’s development and its plans for the coming years.

Independence Day programmes were also organised in states across the country. Leaders and citizens took part
in flag-hoisting ceremonies at official venues and public institutions.

From Gujarat and Haryana to Chhattisgarh, Odisha and Assam, the celebrations reflected the national spirit of the
day. The programmes also remembered the sacrifices made by freedom fighters and the long struggle that led to
India’s independence.
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The celebrations further focused on the role of citizens, especially young people, in taking forward the values of
the freedom struggle and contributing to India’s future growth and development.
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Assam

NHRC member Priyank Kanoongo criticises Punjab govt for lack of Independence Day observance in border
villages
By TNM (With ANI Inputs) 15 August 2026, 12:32 pm

National Human Rights Commission member Priyank Kanoongo criticised the Punjab government on August 15
for failing to observe Independence Day in schools and panchayats located in villages near the Pakistan border.
He alleged that neither the tricolour was hoisted nor the national anthem sung in these areas.

In a post on X, Kanoongo directly targeted Aam Aadmi Party national convenor Arvind Kejriwal and Punjab Chief
Minister Bhagwant Mann, stating, “This is governmental treason!! In the villages adjacent to the Pakistan border
in Punjab, neither Independence Day has been celebrated in the schools nor has the tricolour been hoisted. Not
justin schools, but in panchayats too, national festivals are being disrespected; even the national anthem has not
been sung. This anarchy by @ArvindKejriwal and @BhagwantMann and the insult to Mother India will not be
tolerated. The strictest action will be taken.”

Meanwhile, the 80th Independence Day was celebrated nationwide, highlighted by the national ceremony held at
the Red Fort in New Delhi. Prime Minister Narendra Modi hoisted the tricolour and addressed the nation, focusing
on India’s development and the objective of building a “Viksit Bharat” by 2047. His speech emphasised themes of

self-reliance, youth, technology, infrastructure, reforms and national security.

The celebrations also marked the 150th anniversary of the national song “Vande Mataram,” which was performed
at the Red Fort event. Flag-hoisting ceremonies across states, including Gujarat, Haryana, Chhattisgarh, Odisha
and Assam, underscored the sacrifices made during India’'s freedom struggle and the country’s ongoing progress.

State leaders participated actively in the celebrations, with the tricolour hoisted at official and public venues
nationwide. The events additionally highlighted the role of citizens and youth in upholding the legacy of India’s
freedom movement and contributing to future national development.
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NHRC directs Meta, MeitY, and Gurugram Police to report on paid explicit ad allegations within 7 days
Adgully Bureau | 23 hours ago

The National Human Rights Commission (NHRC) has issued notices to Meta, the Ministry of Electronics and
Information Technology (MeitY), and Gurugram Police, demanding action-taken reports within seven days over
allegations that pornographic and sexually explicit content was promoted using paid advertising tools across
Facebook, Instagram, and WhatsApp.

In its order dated August 13, the human rights watchdog directed Meta to disclose comprehensive details
regarding the offending campaigns—including advertiser accounts, payment logs, targeting parameters, total ad
reach, and an explanation of how human and automated moderation safeguards failed before approval. Meta has
also been instructed to retain all digital records linked to the matter.

The commission tasked MeitY with examining whether the paid promotion of such material constitutes a breach
of the Information Technology Act, while detailing regulatory measures to curb the monetization and
amplification of unlawful content. Concurrently, Gurugram Police’s cyber-crime unit has been ordered to
investigate the allegations, identify responsible parties, and file an FIR if cognizable offenses are established.

Calling for the matter to be addressed with "utmost urgency," the NHRC noted that findings could invoke strict
penalties under the IT Act, the POCSO Act, and the Bharatiya Nyaya Sanhita (BNS). The directive comes amidst
intensifying government scrutiny of Meta's content moderation systems in India, following recent briefings
between senior Meta executives and MeitY officials regarding platform safety and child protection.
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CRPF Suicides: NHRC Sends Notice to MHA Over 19 Deaths in 5 Months

The rights panel has observed that the content of the news report, if true, raises serious issues of violation of the
right to life of the personnel working with the largest central armed police force of the country.

By: PTI
Update: 2026-08-15 13:55 GMT

New Delhi: The NHRC on Friday said it has issued a notice to the Union home ministry over reports that 19 CRPF
personnel allegedly died by suicide in less than five months between January and May 22.

The rights panel has observed that the content of the news report, if true, raises serious issues of violation of the
right to life of the personnel working with the largest central armed police force of the country.

The National Human Rights Commission has "taken suo motu cognisance of a media report that 19 Central
Reserve Police Force (CRPF) personnel died by suicide in less than five months between January and May 22, 2026.
According to the reported CRPF data, the force lost 59 personnel due to suicide in 2025. Reportedly, this was the
highest number of suicides recorded in the last five years", it said in a statement.

Therefore, it has issued notices to the home secretary, in the Ministry of Home Affairs and the CRPF's director
general, seeking a detailed report on it in two weeks, the NHRC said.

"According to the media report, carried on August 11, a total of 281 CRPF personnel died by suicide in the last five
years. Of these, approximately 216 were on duty. The CRPF recorded 57 suicides in 2021, 43 in 2022, 57 in 2023, 46
in 2024 and 59 in 2025," the statement said.

In a separate statement, the NHRC said it has taken suo motu cognisance of a media report that on August 11,
one person died and another got injured after inhaling toxic gases allegedly while cleaning a manhole at a factory
in Sector-25 of Faridabad district in Haryana.

Reportedly, they entered into the manhole "without any safety equipment," it said.

The Commission has observed that the content of the news report, if true, raises serious issues of violation of
human rights. Therefore, it has issued a notice to the Haryana chief secretary and the Faridabad police
commissioner, seeking a detailed report on it in two weeks, the statement said.

The report is expected to include the status of the investigation, health of the injured, as well as compensation, if
any, provided to him and the next of kin of the deceased.

According to the media report, carried on August 11, the workers were called by the factory owner to clean the
manhole, it said.
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Punjab: NHRC member Priyank Kanoongo flags no I-Day Celebrations at schools near India-Pak border; questions
AAP Govt

NHRC member Priyank Kanoongo criticised the Punjab Government over the absence of Independence Day
celebrations at schools and panchayats in villages near the India-Pakistan border, questioning the non-hoisting of
the Tricolour

Yatharth Sikka Aug 16, 2026, 06:30 am IST inBharat. Punjab

Punjab: National Human Rights Commission member Priyank Kanoongo criticised the Punjab Government on
August 15 for failing to observe Independence Day in schools and panchayats located in villages near the Pakistan
border.

Priyanka Kanoongo claimed that Independence Day was not celebrated in some schools and panchayats in these
India-Pakistan border villages in Punjab. He also said that the national flag was not hoisted and the national
anthem was not sung at these places.

In a post on X, Kanoongo criticised Aam Aadmi Party national convenor Arvind Kejriwal and Punjab Chief Minister
Bhagwant Mann, stating, "This is governmental treason!! In the villages adjacent to the Pakistan border in Punjab,
neither Independence Day has been celebrated in the schools nor has the tricolour been hoisted. Not just in
schools, but in panchayats too, national festivals are being disrespected; even the national anthem has not been
sung. This anarchy by @ArvindKejriwal and @BhagwantMann and the insult to Mother India will not be tolerated.
The strictest action will be taken."

He said that the lack of flag-hoisting and the national anthem at schools and panchayats was a serious matter. He
called the situation "governmental treason”, he questioned why national festivals were not being properly
observed in villages located close to the Pakistan border.

He warned that the situation would not be tolerated and said that the strictest action would be taken.

Meanwhile, the 80th Independence Day celebrations were held across the country with the national ceremony at
the Red Fort in New Delhi, where Prime Minister Narendra Modi hoisted the Tricolour and addressed the nation.
The Prime Minister's Independence Day address focused on India's development journey and the goal of building
a 'Viksit Bharat' by 2047, with emphasis on self-reliance, youth, technology, infrastructure, reforms and national
security.

This year's celebrations also carry special significance as India marks 150 years of 'Vande Mataram'. The National
Song was rendered at the Red Fort ceremony as part of the Independence Day celebrations.

Across the states, the flag-hoisting ceremonies served as a reminder of the sacrifices made during India's
freedom struggle and the country's continuing journey towards development and progress.
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Updates: STl # 37TST & AN g1 hg ht STSATA Ao, Aok # ATgH ¥ §&hH, IR fRwaR
=IST 3%, 3R JeTaT| Published by: Saifd ¥ Updated Sun, 16 Aug 2026 05:50 AM IST

UfeaH STTe & TRy 3l ARG H@sl! A gl foh TRBR U H 16 A & AR WRd T &A1 TISTT A1 Hft| g9 1T
1.5 g URART 3R 1T B RIS ANl haR [hy ST FHi IfIE &1 IBIA Hel [ 39 e ot 'egwH fad’ & ®U & F11 S|
39 IS Y Y31 59 & [T Teh T S7eamd |iferd gl | 7HaT Stl & g dTell fUSell TR & Hifadt &1 Stk shea ge gaasit 4
SR T foh fUset 15 auf & @Rl i SIS YR Aigd ha hl g hedTUThR JITel § dfd @1 T |

AT H ATGH 9 ghH

gaXraTG # gferd 3 Tep #fdR & 66 aTa Ueiersh IR ghH ol AT Gt fohdT 81 deiTHT gl hl aXth & AdaR &t SRt ST & JdTfeleh
iR g & 3R Ueh ATaTfelT dgeh! & 1Y i dR R i Iafts et & IR | ferraa § forar mar &1 ger 13 3rd ot g
IR &t P& TR @R 3 T gt ueke fora, fgia &g # gfow ot ga=n & gfes sifderdt 3 garn {6 gy gfo R d
SR & fYTH A sroRe & s=af & TReTUT (POCSO) srfafay &t Tafdq emrre & dgd Amer gt fohar T &1 At Y ST STt
gl

favrad & e area Hia, fifed afkar @i gare fkam & fog fagr giow @ e uerid fheik

fagR gfer <t fgvrera # e a1ga & Hid ATt 7 811 &1 | faemdes s uerid foheik = Aee Stk adia gfow sieferes (SSP) &
HeATehTd i | IB1 T, ALY H gferd fared # A2 araa i Hid o ciehe S GRIoT uret 3 7R a1t 3a1¢ &, T & 10 foat #
ST SeAT BT ULTTd A Sdm foh S1 IR gfors SifderRat ik qaqadt & Herrerd &R Aet hl fAsder st &l 77 i ek &
SR, URAR T 3R ¢ foh A2 vt 27 7 i Agert o & FRTIR fohar mam o, afch 378 Rt &t pis fofaa g an Fifes
el faam mam1 aRaR 3 75 +ff SRty e § 3 Ao Y frerS & Hid g81 9l gfer, memed ofk St sifdrentRa et arar & s eem
STTEAT i ot | fhemR 3 gt foh A2 1 g SIS ReplE ToR 8l 3rar ok At & Tt ugqa hi S7ig St 81 gauaut 4
<RI SR ATYeh ST T AT &1 § | i ARt S AR & gt ArangeRr st (NHRC) & f@em-fAder & sgar
ghift| gieenTés RUté -t &=t 7 o &t 3=fis 81

aiifeen & Fxieg wreTaT A AfFER & fAueh 3a- S S9ar g (B)D &l ivg YeidT ad & Tt Jaaiar & Hfted am # fAiwrd
TSl TS | GeAdT 3d A 39 R U & g srearet fAfae Fdia ot e amer atera #ifgar iR suftise amnft dite &A1 e
TN & | {TSTAT YT Gyl A8 & g | Yoh UAHTSHEd = ehiars hl /i hl| UTcT ol 3TRIY & o 37 3 TeadT feaw 9aRig @
S[SI A4 &Y Ueh hfAd AL-STREE AR Uiee i, o 32 AL easT 3T Uehs G@maT M| 3 S-ggTehy UfdST @RIE &heel hi hif1LT
3R AL earsT Higar o1 Iewied g1 Al & AT gEUINT 3R TafIsieh WINT Sl ek T&d HRaTs 8141 AlfeC | FeIal ag 2022 H
TSATHT & forg Tt 8 off | Tsamyn & B)D &t SuAdT G & Tdds gerdl A 39 A # i ufafekar g € 81

forsTelt <t a18 I & IR SR fIRTER, ahee € a SiffeR &l g8 oft /i

AT & HETST Shian]ed St | forstelt o SiTel &bl 9de | o7 ¥ g die if9aRt &, 9diH (37) 6l Hid & Ame & gfeg & IR @nl ar
ARTIR T 81 8T 11 ST e 1 AhRYCT a1 &5 | g3 | Yfeld & garfae, Sireft STeR] & AR & flg ey 1 farsteft & Sire
! G e W e 37 hHA] & T Hich IR Ugd &1 SRITTAT hl TeTrer & SR @8 11 el i drsd IR o Huh 7 31 719 3R
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THE T A 3h! Jid gt TS| fAhrad & MR R YRAH =7 dfgdr & dgd TR-51ed- T ol ATHT go fehdl 1T ST & g
gfer A IR SRIUAT hl ARGAR o 3Tch hest & dR 3R fosTett I a1g o= # g&dATer arvdft sRG 6l 8l
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BIHGISTYRIS & HATYSh = Siet H gadh ! Hid & A H AYSH! TauHUT § I Helrenrd
e

SGRIST & GRATIS A Siet & gach ot Hid & AW § Ags- gt & i gerera
HTST 16 August, 2026

AYat (fAER), 15 TR (MTHT) S GRIST & TRATYH Ferid fheik 3 afar @t fSidt i audh St & v aafaa it #id & ama o
AeYeT & R gferd srefiare (qaUE) & efrehrd <l

AL T1Gd (19) ATh aeh A IHAR I A AR TR SieT & 7GR i T AT oh ot oY | gTetifch, 3%eh uivsHl = gferd & grd
TR HTel 331U § 3R IRR R At &g 2T ol garell S §T SHeh! &1 fehT ST 2 31eiehl STaTs g1

STERINGT & MTIR, ATGT & AT e ATAATH T BT ATHAT G b 7T 7 oIk 916 & 98 27 7% § St | &g AT| 361+ garn
for 7E & ofd & 39 g THy & forg et fovar mam o1, @fdhe o &) bl a1g 39 o iRTaAR & forar mam

FichIqR & faemes fohemk A ohgT, ‘TUTat HATHe & g3 Uge] 1 10 fa-l & fiar M8 Siia &heet 3fR 7deh o afvsHl st = i@ R
eafd S1dT8 g1 afe MefRa g9 d@imr & iz 3Rd rar 781 6t 71, df g7 39 9 &t gfow AgifHeeres (Eeid) ok ger afa &
quey IS |’

311 el foh gauadt 3 3% sneareH i & o Ity AaTfdeR e (TAuasmRe) & faen-fAden & srgey fSafdert arme &
ST et

ST GRIST AT 7 hgl, “gldlifch 98T GaTet I8 & b ¥Rt gfore 3 FRuart ot i akeri &t fafea gaen ot 78t & 12 39 srered &
Afoge & grer Uer fohg fam feRrad & ot w@r man? 8iik 39 Sfdd dik ok dier ik yarfed & fohar mar?”

SfdepRa A srara fh aRar = uget gferd o ofk gferd sreftares @l Side Qe Siet ULmEH & ReTh shrars 3R area & |id i
aRfefca <l fsaer ST &t #im <t off|

JqTed ! AT 3R T§ 3116 3R i IHUS! St & 39 e 78 off 3fiR 31 qrar o1 foh 9 =g Ao 317 8T |
ATHT TR ST

ST
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T AHATAHR AT Tdh AR & AHATEhRT b & & faiw gt ave ufdag : fries gt

Suraj parkash Suraj parkash 18 hours ago

WhIfSTeehT: AR AHATEERR AT (NHRC), 7% feeeh & e fORieh st = e uemafaes uReR, wifSiedst & S gemad sk
fafea AT & srfdeRal & Ty Saeh Ftl S5 & SRM IBIA g THR gRT FaTfeld fAf A7 HeamorpRt Fierrsel ok IS
YR HRIRHT chl TITTd <l FATAR & THTE Y| ST Ugel 361+ WIfolcehl o [AfHF T T GRT e dNTI chl THETY |

HIaTfaeRRY <hl 38T AT &t Fated arefirendt

fOies gt = Srfarenrial & aTaiia e gu et foh AL AR SIRINT 421 & Ucdeh ATTIRe o HIHaTaehR] <hl 38T & forg g
e Ufdag &1 31 el ok wifSiedht foict & R & SR @ gRT 3BT T Uk He ot SRNT 11efiRar & faar s iR 37a amrem=
& felu geevia vard fohy STTaR | IgiA vt foh AmTiSies < SfR ATaTfOenR] ht gRer YRTRAd et ST i g urdfiesdr &1
HITUTRRT Frer1ail & garet foraraae & fAdser

35 hg TXhR I fAfHa weaTurenRt iraT a1 uwTe! &1 & foharaae gRfead s & fog sifderRal ot smagae feen-fAgsr skt
fehq| daeh # gaTHT ehieret faehrd disrT, diet Arel Y fRAIfA, geresh AR gorr wrishn, dan faeaenat aisrr, e are,
A el AT roT1, ‘ot snan-ofdt ugrafy, faeai shieret atsrret, fuar fawmr & ugel aun amifeies gren @ Feifdd s atsrrei
R fawR @ 9af HY 7

&R U1 o1 9Teff ek g IRt AlSHIST el T

2 St 7 rfdenTRat wnt wE Fder fQu o @R Sl SeTureh Rt ASTHTST ot A Udeh aTe areff aeh gt uRafRfar & |rer ugaran
S| 317 el o fohedt off ur cafaay Y smTasaes w0 & WenH a1 sriferl & g a3 farg AetsR T8t fohar ST anfgal

351 gl foh STHhATUIRRT ASTHTSH T Tt foharmaae URime ht arfge migR & 3R 9H foheht oft TR hl aTaRaTg! sgied
Y Y S

el # ggen) G @ chl SHITY

Y Ugdl St I A BIfSieeht St 3 TTia SheraTel TR @i, 2Tgel! aTall Sigl 3R ek Jeiial T GRT fohalT| 39 R 381 UTHIUT <h
feverrad ok Al eayder AT | 351 Haifdd srfderiiRat i der fag ok ure fYeprrat et RaiRa awg-diar & tar Fsaer sk gt
&1 9 fAuert gfAfeaa fhar sy, aifcs aim &t awa o = 3fiR wgd e |ah1

fafera fawml & arfdert 38 Hisie

39 TR W ARG IURH (SRe) 1. AGIT @R, SifaRerd Iurert faema sfdezsita [{¥g, Tere g gxad g afgd gfaw,
frem, @y ok fafvs farm & sifder) Sufera ||
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“oSTTe H rfehear T & ot Tid o Thell-darddl | gl A1 WasdT faad’: NHRC H&R ShI-AT e 98T GTaT, AAP dRehR i 8RT
August 15, 2026 | 4:28 PM

QR R A R (15 SFTRA 2026) St W1 fead T ST AT 7T, 397 39T 80T Wci=dT faad AT T &1 3R & TRBRY
pHraferal, Thell SR ATdsi-ch TeI=1 # foRAT e 7| gTeifch, AR AFaT SR ST (NHRC) & 96w fOdeh st =
UTfhedT & ot UoTe &t @ar & Ut fR&q el & wdar fiaw TuRig ol dae a1 siars|

fiRies It = grar foha foh USiTe & YRA-UTfehedT ST & &1t §© TIidT & Whell 1R Gamdd! & Wdsdl fad el 71T 7| Jgi
gg +ff gt foh 39 S8l R AT e 181 thexra T 3R g off g T

fOieh ST = AAP arait ent B
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